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Undertrial Prisoner kWed by cap In 
Kancbanpur Thaaa, East TrIpara 

·48. SHRl BIREN DUTTA: Will 
the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether an under-trial prisoner 
has been killed Central Reserve 
Police in Kanchanpur Th.ana, East 
Tripura; and 

(b) if so, the steps takl'n to punish 
the' culprit? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOMEJ AFFAIRS 
(SHRI K. C. PANT): (a) No, Sir. 

(b) Does not arise. 

Leek-out In H.M.T. Ba ... alore 

"48. SHRl JAGANNATH 
MISHRA; 

SHRI C. K. JAFFER 
SHARIEF: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be pleased to 
state: 

(a) whether the Hindustan 
Machine Tools Limited, Bangalore. 
declared a lock-out recently; and 

(h) if so, the reason:; therefor and 
the ~tal loss incurred due to the 
lock-out? 

THE MINISTER 01<' INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY (SHRI C. 
SUBRAMANIAM): (a) Yes, Sir. 

(·b) There have been two cases ot 
lock-out during the recent months. 
The lock-out declared in September, 
1972 was in consequence of an ille_ 
gal Tool Down Strike resorted to by 
the employees. The HMT Emplo-
yees' AI3aociation had been agitating 
for lome time for the recognition of 
their Union and in the month of 

September, 1972, there were several 
instances of IndisciplineJi an intimi-
datory behaviour threatening danger 
to the plant as also the loyal worker .. 
Under the circumstances, the mana-
gement of HMT I & II, Bangalore, 
declared lock-Out of the factory with 
effect from 1 p.m. on 8-9-72 which 
was lifted on 22nd September, 1972. 

The total los:; in production due to 
this lock-out has been estimated to be 
of the order of Rs. 40 lalths. 

The second lock-out was declared 
on 10th November, 1972,. when all 
the workmen struck wOTk and a 
section of the employees started in-
dulging in violence and intimidation. 
The lock-out has not yet been lifted. 

Celeltra&lon of NetaJl Bubhub 
Cbandra a.. birthday 

·52. SHRI YAMUNA PRASAD 
MANDAL: Will the Minister at 
HOME AFFAIRS be pleased to state: 

(a) whether Government propose 
to celebrate Netaji Subhash Chandra 
Bose bJrthday as a National day; and 

(b) if not, the reasons thereof! 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI K. C. PANT): (a) and (b). 
Celebration of January 23, lW73 as 
'''Subhash Bose Day" iIS included in 
the programme ot the 25th Indepen-
dence J ayantL 

Among national leaders only 
Mahatma Gandhi's birth anniversary 
has ·been declared public holiday. 

Complaint. ap.lD.R new syAem of 
dMPBtchlDr PI'aIe cables by overley 

Comm1lDleadon 8enlee 

·54. SHRI E. V. VIKHE PA'l'IL: 
Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) whether Government have re-
ceived any complaints against ... 
new sy'Btem r1l dmpatchlng Press 




